FACTUAL AND ACTION TAKEN REPORT IN LIGHT OF HONE;S(%IS‘
ORDER DATED 05.08.2019 IN O. A. NO. 493/2019, UMESH N

STATE OF JHARKHAND.

Ref. No: B-302 Ranchi, Dated: 28.01.2020

1. In light of Hon’ble NGT order dated 05.08.2019, Sub-Divisional Magistrate,
Qadar Hazaribagh along with Regional Officer, Regional office, Hazaribagh,
JSPCB have carried out an inspection of Katkamsandi Railway Siding and

other coal stock yards present nearby on 06.08.2019.

7. Further, Regional Officer, Regional office, Hazaribagh, JSPCB along with
his team carried out another inspection of Katkamsandi Railway Siding and
other coal stock yards present nearby on 19.09.2019

3. Again, in light of Hon’ble National Green Tribunal (NGT) order dated
05.08.2019, Regional Officer, Regional office, Hazaribagh, Jharkhand State
Pollution Control Board (JSPCB) along with his team carried out an
inspection of Katkamsandi Railway Siding on 18.01.2020 (Annexure 1).
During the inspection of Katkamsandi Railway siding the following
observations were recorded :

a. Transportation of coal was carried out by covered trucks.

b. Dust emission was generated during the loading and unloading of
coal.

c. Mobile Sprinklers were used to suppress the suspended dust
particles whereas fixed sprinklers and foggers have not been
installed till now.

d. Lack of Plantation was found within the premises.

Online PM,, analyzers were not installed within the premises.

f Paved road is constructed along the boundary wall of the siding
and the haul road in the remaining the area is under construction.

g. The boundary wall is under construction by the use of Old Railway

Sleepers and temporary wall was raised by the use of Green
Screen.

o

4. During the inspection monitoring of Ambient Air Quality (AAQ) was
carried out at various locations. Out of 2 sampling points i.e. near rack
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loading point (platform no. 3) and near west side of railway siding, the
Respirable Suspended Particulate Matter (RSPM) was found to be beyond
the permissible limit at one point i.e. near the platform no. 3. The test reports
are annexed as Annexure 2.

_ Jharkhand State Pollution Control Board (JSPCB) vide letter no. D-162,
dated 14.03.2019 & D-486 dated 09.07.2019 have issued show cause notice
for the compliance of the conditions of CTO.

_ Based on the above findings, Jharkhand State Pollution Control Board vide
letter no. B-2056, dated 31.12.2019, have issued a Show cause notice against
the Divisional Commercial Manager, Dhanbad (Railways) of M/s
Katkamsandi Railway Siding was given an opportunity to hear on
10.01.2019 and a reply was filed by the unit Vide letter no.
710/JSPCB/DHN/20 Dhanbad, dated 09/01/2020 which was not satisfactory.

so direction was issued to DCM, Dhanbad.

_ As the conditions of the CTO were not fully complied an environmental
Compensation of % 5,20,000.00/- (i.e. Rupees Five Lakhs Twenty Thousand
Only) on “Polluters Pays” Principle have been levied by Jharkhand State
Pollution Control Board which shall be submitted to the Board within 15
days from date of issuance of the letter otherwise an interest @ 12% per
annum will be charged.

. The Jharkhand State Pollution Control Board (JSPCB) vide letter no. B-
387, dated 11.04.2019 had already issued essential guidelines for
established/establishing railway sidings. The copy of the letter is annexed as
Annexure 3.

. Jharkhand State Pollution Control Board vide letter no. B-283, dated
06.03.2019, published a notice for Rolling Mills, Big Stone Crushers &
Railway Sidings (specially Bauxite, Coal and Iron Ore sidings) to install PM
analyzer with online connectivity to JSPCB portal/ Server for proper
monitoring of PMjo.
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(Rajeev Lochan Baﬁgszhi)
Member Secretary
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S JHARKHAND STATE POLLUTION CONTROL BOARD,

W R.O. CUM - LABORATORY, HAZARIBAG.

W AMBIENT AIR QUALITY REPORT

JISPCB
Name of Industry: M/s Katkamsandi Railway Siding, No.of Sampling points: 02
At+PO- Katkamsandi, Dist- Hazaribag.

Date of Sampling: 18.01.2020 Sampling Position
Whether condition:  Cloud & Foggy 1. Near Rack Loading Point.

( Platform No. - 3)
2. Near west side of Railwaysiding.

Time SO, NO, RSPM
Point |

09.00 AM to 01.00 PM 30.49 42.75

01.00 PM to 05.00 PM 32.96 43.17 142.75
Maximum 32.96 43.17 142.75
Average 31.72 42.46 142.75
Point 2

09.15 AM 1o 01.15 PM 32.17 43.69

01.15PM 1o 05.15 PM 33.66 45.11 98.82
Maximum 33.66 45.11 98.82
Average 319l 44.40 98.82

NOTE: All values are expressed in micro gram/cubic metre.

Remarks: The avarege value of RSPM (PM,) at point no. 1 was found beyond the prescribed
standard limit of 100 pg/m".
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